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SHRI SATISH AGARWAL (Jaipur):
Under what rule?
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MR, DEPUTY-SPEAKER: Under re-
siduary rule, We have got to discuss
the Demands for Grants under the con-
trol of the Ministry of Home Affairs;
and tomorrow by 6 p.m. we have got
to apply the guillotine formula. My
fear is that without wasting even a
s:ngle minute of this House, we should
discuss the Home Ministry's Demands
for Grants which is very important.

(Interruptions)

MR. DEPUTY-SPEAKER: Please lis-
ten to me. The Homg Ministry's De-
mands for Grants are very important.
Therefore, I would like to make an
appeal to you that we will continue
our business.

(Interruptions)

MR. DEPUTY-SPEAKER: Only for
this, I am making an appeal to you.

(Interruptions)

MR. DEPUTY-SPEAKER: Do you
not want that the Home Ministry's
Demands for Grants are to be discuss-
ed? Therefore, I will make an appeal
to you all to please sit down and we
will eontinue our business.

(Interruptions)

MR. DEPUTY-SPEAKER: You re-
serve all these thingg for the Zero
Hour day after tomorrow.

(Interruptions)
MR. DEPUTY-SPEAKER: We wil

be wasting our time. I only want to
help you.

(Interruptions)

MR, DEPUTY-SPEAKER: Mr. Paru-
lekar, please all of you sit down.

(Interruptions)
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MR. DEPUTY-SPEAKER: You aré
not agreeable to this?

(Interruptions)

MR. DEPUTY-SPEAKER: 1 have
made an appeal to you. What is that?

(Interruptions)

MR. DEPUTY-SPEAKER: Let us
please go to the next item.

(Interruptions)

MR. DEPUTY-SPEAKER: All these
things will not go on record.

(Interruptions) **

MR. DEPUTY-SPEAKER: Papers to
be laid on the Table.

(Interruptions) **

MR, DEPUTY-SPEAKER:
sit down.

12.03 hrs
PAPERS LAID ON THE TABLE

DETAILED DEMANDS FOR (GRANTS 1981-
82 oF MINISTRY OF STEEL AND MINES

THE MINISTER OF PARLIAMEN-
TARY AFFARS AND WORKS AND
HOUSING (SHRI BHISHMA NARA-
IN SINGH): On behalf of Shri Pra-
nab Kumar Mukherjee I beg to lay on
the Table a copy of the Detailed De-
mandg for Grants (Hindi and English
versions) of Ministry of Stee] and
Mines for 1981-82, (Placed in Lib-
rary. See No. LT-2372/81).

ANNUAL ReporT AND REVIEW oF CEN-
TRAL SOCIAL WELFARE BoArp, New
DELHT FOR 1979-80 WIT@ STATEMENT,
FOR DELAY, AND DETAILED DEMANDS FOR
GRANTS, 1081-82 oF MinisTrRy oF Ebu-
catioN (Deprrs. oF EDUCATION AND
CULTURE) AND MINISTRY OF SOCIAL
' WELFARE

THE MINISTER OF EDUCATICN
AND SOCIAL WELFARE (SHRI S.
B. CHAVAN): I beg to lay on the
Table:

(1y (1) A copy of the Annual
Report (Hindi and English versions)
of the Central Social Welfare Board,
New Delhi, for the year 1979-80
along with Audited Accounts.

Please

“Notraeoréed.—



